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^ l . N  .  S t a t e / , r e a  w h e r e  r e f u g e e s  f r o m  f o r m e r  E s f t  P f e i i s t a i
h ave been resettled

1 W e s t B e n g a l

2 A s s a m  

T r ip u r a  

B ih a r

U tt a r  P rad esh  

M " d h  a P ra d esh  

O rissa

A n d h ra  P ra d esh  

9 A ru n a c h a l P ra d esh

10 K a rn a ta k a  

M a h a ra s h tra  

M a n ip u r  

M e g h a la y a

14  P u n ja b

15 R a ja s th a n

16 A n d a m a n  &  N ic o b a r  Is la n d s

17  D a n d a k a ra n y a  P r o j e a
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12.00 hrs.

PAPERS LAID ON THE TABLE

R e p o r t  o f  t h e  I n d ia n  M il it a k y  
A c a d e m y  A u d it o r iu m , D e h r a  D u n  

I n q u ir y  C o m m is s i o n , e t c .

THE MINISTER OF WORKS AND 
HOUSING AND SUPPLY AND RE­
HABILITATION (SHRI SIKANDAR 
BAKHT); I beg to lay on the Table: —

(1> A copy each of the following 
papers (Hindi and English versions) 
under sub-section (4) of section of 
the Commissions of Inquiry Act, 
1952: —

(i) Report of the Indian Military 
Academy Auditorium, Dehra Dun 
Inquiry Commission.

(ii) Memorandum of AcUon 
taken by the Government on tne 
above Report of the Inquiry 
Commission.
(2) A statement (Hindi and En­

glish version) showing reasons 
delay in laying the above Report. 
[Plnced in Library. See No. LT-807/ 
77].

R e v ie w s  a n d  A n n u a l  R e p o r t s  o f  S t a t e  
A gro  I n d u s t r ie s  C oR rO R A TioN s L t d . 
OF A n d h r a  P r a d e s h , K e r a l a , .  M adhya  
P r a d e s h , R a ja s t h a n , M a h a r a sh t r a ,

ETC. ETC.

THE MINISTER OF AGRICUL­
TURE AND IRRIGATION (SHRI 
SURJIT SINGH BARNALA); I beg to 
lay on the Table:—

(1) A copy each of the following 
papers under sub-section (1) of sec-


